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Thursday, 8th May 1958

The House met at eleven of the
clock, Mr. CHAIRMAN 1n the Chair.

ORAL ANSWERS TO QUESTIONS

RECRUITMENT MADE BY THE STATY
TRADING CORPORATION

#971. Surt V. PRASAD RAO: Will
the Minister of COMMERCE AND INDUS3-
TRY be pleased to state:

(a) whether the State Trading Cor-
poration has taken all the employees
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of the private companies whose busi~ ‘

ness was taken over bv the Corpoia-
tion; and

(b) if not, how many of them have
been recruitzd by the Corporation and
what are the guiding principles for
such recruitment?

Tue DEPUTY MINISTER or COM-

MERCE aNnp INDUSTRY (SHRI
SaTisu CHANDRA): (s) The State
- Trading Corporation has not taken

over the business of any private com-
pany.

(b) Does not arise.

Surt V. PRASAD RAOQ: Sir, in view
of the fact that the State Trading
Corporation has taken over the busi-
ness of the export of iron ore, may I
know if all the employees who were
previously employed in those compa-

nies that were exporting iron ore
have been reemployed by the State
Trading Corporation?

Surr SATISH CHANDRA: Iron ‘
ore mining and handling of iron ocre

exports are done by the established
agencies
ration enters into contracts
foreign countries. But nobody
been displaced on that account.
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Surt AMOLAKH CHAND: May I
know, Sir, if the State Trading Cor-
poration 1s only to get the profits and
has no liability for any damages that
may arise on account of the ﬁegli—
gence on the part of the agencies
exporting iron ore?

Surr SATISH CHANDRA: I could
not understand the question.

Sury V. PRASAD RAO: May I
know, Sir, whether the business ccri-
cerns especially in Andhra Pradnsh
have gone out of business becatie
the State Trading Carporation Fas
taken over all the functions that were
being carried on by those
concerns?

busitess

SHrr MANUBHAI SHAH: No, Sir
it is not a fact. Nobody’s businecss
has*been taken away by the Siae
Trading Corporgtio‘n.

SHrr BABUBHAI M. CHINAL
May I know, Sir, whether the State
Trading Corporation has expoired
manganese ore on their own account
or not?

Ssrt MANUBHAI SHAH: Sir, as
far as manganese and iron ores are
concerned, 1t 15 more the servicing
function that the State Trading C>-:-
poration discharges, and the normal
handling agencies, the trading ag: -
cies and the

mining agencies nave
not been displaced at all. Ii{ is true
that sometimes the contracts are

directly with the State Trading Ca--
poration by the foreign countrie:.

Sk V. PRASAD RAO: Then how
are the agencies of the State Trading
Corporation functioning there? Are
they functioning without employces,
automatically?

Sur1 MANUBHAI SHAH: The nin-
g operations are not being handled
by us and so the labourers and wurk-

ers employed by the miners are still
continuing to dn the work.
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S2ral
. -Suri T. BODRA: Sir; in' view - of
the fact that in Bihar State the out-
put of iron gre is more than that
in Orissa State, how it is that State
Trading Corporation is givihg prefer-
ence {¢ Orissa State and not to Bihar?

" pany.

tow. 1 Swanted Vtd TkioA? “this.. Whan
the State Trading Corporation has
taken over the distribution of cement
and othdf ma‘cerrals ahll’ afe’ 'getting
profits dut’ éfit, “are “they liable 0

agents or not?’
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Surt MANUBHAI SHAH: As far as
the duestioR of ‘Brofits iof ‘the State
Trading" Corporatiomw £or internal  dis-
tribution " of dermerit and- other com-
‘modities 15’ conicertied; "this Corpara-
tion is like any private limited com-
If overall profits are there,
they will certamly declare'a divillend
hke ‘511~ other-'public corporations: of
the Government of India: As for the

| special profits made, because’ we. had

to import a certain amount of foreign
cement and *Which ' did ot Tully mate-
riglise, as 'the ‘House is aware; in the
Budget - 'we have provided for-wa
Natlonal "Road ' Development Fund: to
which 'a large' part of - that. -~money
will be allocated. T3

EXTERNAL RESOURCES- FOR THE. SECOND
FIVE YEAR PLAN

JPICI

*272" SHRI M. H. SAMUEL WﬁH
the Minister. ,0of. PLANNING, be pleased
to state:.. ...

''''''

T

(a) whether the Plaﬁnmg‘ Cormmis-
sion has’ completed the’ ;survey of the
external  resources for the Second
Five Year Plan;’ T Ters A
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(b) whether any greater gap has
been foreshadowed in the resources of
the Plan; xand
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(¢)_if so,” what steps Government
propose 10 take to brldge the gap?

%TRE ;. PEPUTY MINISTER oF
PLANNIN,G (Surr S. N. MisHRA)}!
(a) and (b). In a Memorandum on



